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| Transiation)

Problem of Refugees

8535-A. SHRIMADAN LAL KHURANA:
Willthe Ministerof HOME AFFAIRS be pleased
tostate:

(a) whether more than 450 refegee families
from EastBengalandWest Punjab arelivingin
various localities of New Delhi ! thzlastz:
eralyears,

(b) whether the Government have ever
assessedthe plight of these people;

(c)if so, the main problems of these fami-
lies;

(d)the schemes formulatedby the Govern-
mentto rehabilitate these people permanently;

(e} if not, the reasonstherefor; and

{f) the time by which the problems of these
tamilies are likely to be mitigated?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS (SHRIRAJESH
PILOT):(a) (b)and(c). The displaced persons
fromthe erstwhile West Pakistan were resettled
invanous localities of New Delhilongagounder
the Evacuee Property Act, 1950 and Displaced
persons {Compensation & Rehabilitation) Act,
1854, Once they were resettled under these
Acts, they were deemedto have mergedwiththe
national mainstream. For any grievances that
these rehabilitated displaced persons faced
subsequently, they were to seek redressal as
normal citizens of Delhi. As regards the dis-
placed personsiromthe erstwhile East Paki-
stan, ascheme hadbeen sanctionedin 19611to
provide plots to afew hundred of them in Kalkaiji
area know as Chitranjan park. This schemefor
the displaced persons from East Pakistan was
tully implemented.

(d) to (). The schemes formulated for
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rehabilitation of the displaced persons fromthe
erstwhile West Pakistan and erstwhile East
Pakistanwere implementediongago. Thereis
no nev' scheme for rehabilitation of any new
group of refugees who mighthave landedup in
Delhi.

12.00hrs.

ELFAKAGF OFQUIZTTION PAPERSIN
L UNVERSITY

(English]

SHRI RAMESH CHENNITHALA
(Kottayam) : Mr. Speaker, Sir. the leakage of
question papers in Delhi University is a very
seriousissue. Alithe newspapers have reported
this matter. This will definitely undermine the
faith inthe examination system. Two days back
also we raisedthis issue here. Another paperfor
B.Com(Pass) First year. Paper No.503, “Eco-
nomic Systems and Micro Economic Theory™
scheduledfor3.00p.m. hadtobe canceled and
substituted with areserve one afterthe leakage
was brought to the notice of the University
authorities. Every day these examinations are
goingon andevery day one orthe other question
paperisleaking.

Sir, itis reported in the newspapers that
these question papers were sold from Rs.300/-
to Rs.500/- inthe shops outside the University.
In almost all the colleges, the students are
agitating now. In Satyavati College and
Venkateswara College and inalmost all other
college, this issue has become a very sernous
one and the Controller of Examinationsin the
DelhiUniversity was askedtogoon leave. Now.
he is on leave. Now, the acting Controlierof the
University has not given any proper reply in this
matter. The teachers of DelhiUniversity Teach-
ers’ Association are also on ‘dhama’today in
DelhiUniversity. Everyday the leakage of ques-
tion paper is taking place in Delhi University.

Sir, we have to preserve the confidentiality
of the examination system. So. lurge uponthe



247  Re. Leakageof question

hon. Minister for Human Resources Develop-
menttotake upthis matterwith the UGC andwith
the Delhi University and conducta proper en-
quiry so that the students will have faithinthe
examination system.

1204 hrs

[SHRITARA SINGH (in the Chair))

(Interruptions)

SHRIRAMESH CHENNITHALA: Sir, all
the Delhi University students are on strike and
the teachers are also on strike. So, otherhon.
Members also wantto speakonthisissue. The
issue is a very serious one and so, | want a
statement fromthe Govemment (/nferruptions)

[ Transiation)

SHRI TARA CHAND KHANDELWAL
(Chandni Chowk): Sir, the issue of paper leak-
age is very serious. there is a racketbehind it.
ltis particularly happening in Delhi University.
I would like that some steps shouldbetakento
stop this. Papers are being leakedformoney. In
such situation, the students who don't get the
leaked papers get less marks and fail at the
examination and who getthose papers getgood
marks and pass the examination. The Central
Government should make some armangements
inthis regard sothatthisissue of paperleakage
may be resolved....((Interruptions)

SHRISHARAD YADAV (Madhepura): Mr.
Chairman, Sir, thisissue has been raised time
and again in this House. This issue directly
comes underthe Central Govemment. Thereis
bungling in the examinations all over the coun-
try. The state of Education is very miserabie all
over the country. These examinations come
under the Central Govemment. the papers of
U.P.S.C. examinations have been leaked out
beforeit commencedin Allahabad. The C.B.I.
has said thatitis sure that has been bungling in
this examination. Just now the hon. Member
raised the issue that recently three question

papers leaked in Delhi University. | wanted to
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raise this ispue two days earlierand wanted to
raise ityesterday also. | wouldlike to thank him
thathe has raised thisissue. Thisissue is very
serious and directly comes under the Central
Govemment. This bunglingis going on directly
under the Ministry of Education and as aresult
the credibility of examinations has beendam-
aged. The education system is destroyed all
overthe country. Ithas been said thatcheating
shouldbe stopped in the examination but this
bungling has reached Delhi. This university
whichis sotamous andhas credibility is being
ruined. | would like to know from the Govemment
astowhyitis silent over thisissue. About two
lakh youths alsoappearinU.P.S.C. examina-
tion and now they are overage for this examina-
tion. The Supreme Courthas alsosaidthatthis
case is suitable one. The apex court of the ¢
country saidthat this case s proper, despite that
the Government s not ready to make a state-
mentinthis regard. Question papers are being
soldin Dethi University. The Student leaders are
involved m this racket. The Govemmentshould
makea statementonit. Iwould like to submitthat
despite under the Central Government the
educationsystemin the country is eroding. Why
Govemment does notmake a statementinthis
regard. The Government should make state-
mentinthis regard. Mr. Chairman, Sir, it itis not
proper if the Government does not make a
statement in this regard....(Interruption)

SHRI MADAN LAL KHURANA (South
Delhi): Mr. Chairman, Sir, this issue is about
Delhiand Delhi University is directly under the
Central Government. One question paperleaked
daybefore yesterday. Whenthe students took
the examination for an hour and attempted one
two questions, question paper is snatched from
them and they were given another question
paper. The university is playing with the future
ofthe students. When the students concentrate
onthefirst paperitis snatched away and another
is given tothem. In such a situation they want
time to concentrate. How can you expect that
they will do better. You are playing with the future
of students. | came to know that Delhi police is
makinganinquiryintoit. | would like to say that
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these papers are being leakedto humble each
otherto dust due to party politics of university.
| have definite information in this regard but |
would notlike to gointodetail. Yadavjihas rightly
saidthatthe C.B.l. hadalsoinquiredintothe case
of paperleakage of |.A.S. examination. | would
like that the gase of paper leakage in Delhi
University shouldbeinquiredbythe C.B.l.so
that such cases may notbe repeated and per-
sonsinvolvedin itshould be punished. There-
fore, i would like that the Government should
make statement in this regard and this case
shouldbe handedoverto C.B.I.

[English)

SHRI RAMESH CHENNITHALA
(Kottayam): Itis very important subject. Gov-
emment should respondtoit.

MR. CHAIRMAN: Please sit down.

(Interruptions)

SHRIP.C.THOMAS (Muvattupuzha): Itis
afailure onthe part of the Govemment.

MR. CHAIRMAN: Please sitdown.
(Interruptions)

SHRIP.C. THOMAS: Itis a very serious
issue. We did not get a chance to discuss
‘Education’in this House.

MR.CHAIRMAN: Please sit down.
(Interruptions)

SHRIP.C. THOMAS: The question papers
of the examinations are leaking for each exami-
nation. Many defects are found in the question
which are given inthe examinations. (Intermup-
tion) Even the translated versions of the exami-
nation paper arewrong. ( Interruption) No proper
attention is paid tothe examination system, the
question papers and education as such ( Inter-
nuption) Hno proper attention is paid, the primary

ahdseoondaryednaﬁonhﬂﬁcountryisbmxﬁ
tobe doomed (Interruption) '

Government shouidbld discussions on
allthese matters of education.

MR. CHAIRMAN: Please sitdown.

[English)

THE MINISTER OF WATER RE-
SOURCES AND THEMINISTEROF PARLIA-
MENTARY AFFAIRS (SHRIVIDYACHARAN
SHUKLA): Sir, this matter has been raisedin
this House from timetotime and ! am surethat
a statement will come from the Human Re-
sources Development Minister. | willbring this
matter to his notice and request him to respond
tothe wishes of the House.

"Itake this opportuInity to point out one or two
matters because these are the last twodays of
the Session.

There are two important measures which
haveto be passedinthe House and thentrans-
mitted to the other House. One relates to the Bill
to prohibit employmentof manual scavengersin
dry latrines.

.- ThesecondBillis regarding Amending Bill
forthe Salary, Allowances and Pensionsto the
M.Ps, 1954,

Wecanpassthemsothattheycangotothe
UpperHouse for passing tomorrow because
tomorrow is the last day for passing them.

TADAbillis under discussiontoday.

| request that we will take these three Bills
togetherbecause the allotted time is short. We
shalltrytofinish befora 5P M. orin any case upto
5 PM so that the dissuasion on the one-man
Commission can startat 5 PM orbefore 5 PM,
it necessary because these Bills are non-con-

troversiatand they will be over.



